
£l«ftrauce,

(b) if to, the main features thereof ;

(c) whether Government intend to
change Its present policy with regard to this; 
aad

(d) other problems discussed nod deci-
sion arrived at ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) and (b). The 
Conference of Ministers of Housing and 
Urban Development held at New Delhi, in 
November, 1971, recognised and accepted 
the need for according higher priority to 
homing and urban development in the 
national scheme Of planning. It also con-
sidered various other issues aimed at 
accelerating housing and urban develop-
ment in the country.

<c) and (d). A copy of the recommen-
dations is available in the Parliament 
Library. The recommendations are now 
being processed in consultation, wherever 
necessary, with the State Governments etc.

Schcme to Solve Problem of Growing 
Slam

1994. SHRI M. KALYANA : 
SUNDARAM 

SHRI C. JANARDHANAN:

Win the Minister of WORKS AND 
HOUSING be pleased to state :

(a) whether there is any scheme before
the Government to solve the problem of 
growing slums in India; and

(b) if so, main features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING 
{Sf^I J3L GUJRAL): (a) Yes. A Slum 
Clearance «nd Improvement Scheme was
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introduced by this Ministry in May, 1956.

(b) A statement giving the main features , „ ^ . 
of jhe ^cbcnw is laidon the 'Table. of tbe . *T$ OTT

Written Answers W l W tftm m m ®

(a)whcther the Ministers from the House [Placed in liabrary, See No. LT-1I59/
Statia m a recem Conference held in Delhi 71].
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Grievances of Employees la Clerical 
Cadre in National Archive

1996. SHRt NARBNDRA SINGH 
BISHT: Will the Mioister of EDUCATION 
A N D  SOCIAL WELFARE be pleased i p  

ttate ;

(a) whother the employees in Clerical 
Cadre in National Archives have been work-
ing on the same post for the Iasi twelve to 
fifteen years and according tc the prewm 
«mte of affairs, they would retire on the 
same post;

(b) whether these employees have sub-
mitted their representations to the Adminis-
tration several times in support of their

:'"' ̂ .^ g © ^ '  a®ti*H» taken tliewdti; ■;; ■

(4) whether abput lOO new posta have
m c « ^ d  oii thc ^^ministerial side 

and nonon the ministerml aider 
resulting more work-load on the Admutis* 
tration 4ue tocreatkm.efnew posts; and

(e) if so, whether the Government pro-
poses to create new posts on proportionate 
basis on Admidistrative side alsoT

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THB 
DEPARTMENT OF tULTORE (PROF S. 
NURUL HASAN): (a) It is true thaU 
number of employees borne on the clerical 
cadre of the National -Archives of Indiaare 
working on tbe same post for a number of 
years, and have very meagre chances of 
fuither promotion. This is largely due to 
the fact that the number of higher posts to 
which they am eligible for promotion are 
limited. This situation is not peculiar to 
this office alone but prevails in other offices 
of the Government of India also.

(b) The clerical staff has submitted 
representations demanding inter alia upgrad-
ing of posts of Lower Division Clerks and 
Upper Division Clerks to those of Upper 
Division Clerks and Assistants respectively/ 
making them eligible for promotion to some 
of the posts on technics! side and augmenta-
tion of the strength of the clerical staff In 
various grades to cope with tbe increased 
clerical work arising out of the appointment 
of additional technical staff for the imple-
mentation of the Plan schemes,

<c) The request of the staff for including 
them In the field of promotion to technical 
posts could not be acceded to as without 
requisite technical qualification* they wi II 
not bo able to perform the duties of those 
technical posts, It has abb not been possible 
toaccept their demand for upgrading of the 
posts merely for providing them avenues of 
promotion. However, the question of crea-
tion of additional clerical posts is the higher 

; grade needed in coanectfon wlth the 
iocteased activities of the Department 
under the;• various Plan : schemes is under' 
the active coosideration ofthe Government.
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